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Pay Scales of Music Teachers in KVs

*370. SHRI SUNDER
BHANDARI:

SHRI I.S. RAJU:

Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to

state:

SINGH

(a) whether it is a fact that though
academic qualifications of music teachers
serving in Government Schools of Capital
Region of Delhi and those of Kendriya
Vidyalayas are almost identical but their pay
scales are not; and

(b) if 50, the reasons and justification thereof?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b) Pay scales of
Teachers including Music Teachers are

[RATYA SABHA]

to Questions 32

prescribed in keeping with the duties and
responsibilities attached to a post besides
academic qualification. In Kendriya
Vidyalayas music is taught only as co- curricular
activity from Class I to VIII and teachers are in
the grade of Primary Teachers. In the schools of
the National Capital Temritory, Delhi, where it
is taught as a curricular/elective subject at
Secondary/Senior Secondary levels the teachers
are in the grade of Trained Graduate Teachers.

News paper Report on Child
Prostitutes
*371. SHRI RAINI RANJAN SAHU:
SHRI SUSHIL KUMAR
SAMBHAJIRAO SHINDE:

Will the Minister of WELFARE be pleased
to state:

(a) whether Government's attention has
been drawn to a report which appeared in The
Times of India, Ahmedabad edition, dated the
8th June, 1994 captioned Steps mooted to
resscue child prostitutes-women at receiving
end, indicating growing incidence or rape,
assault and molestation of women in India and
an alarming level of psychological and
emotional violence against women,;

(b) if so, what are the details of atrocities
meted out to women particularly the incidents
of rapes molestation and assault on women
during the current year till, 30th June, 1994
and the comparative figures for the six months,
July to December and January to June, 1993;
and

(c) what steps have been taken or are being
taken to curb this trend?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) Yes, Sir.

{b) The available information is laid on
the Table of the House (Annexure No.—I).
{See Appendix 171, Annexure No 53]

(c) Statement giving the required information
is also laid on the Table of the House.

Statement
Steps taken to curb atrocities againsi women
Legislation

During the last decade, significant



